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Inereas~ in Prices of BeminI10n Type 
Writers 

2382. SHRI H, N. NANJE 
GOWDA: 

SHRI DHARAM DAS 
SHASTRI: 

SHRI K. LAKKAPPA: 

Will the Mmister of INDUSTH 1 
be pleased to state: 

(a) whether it is a fact that MIs. 
Remington R':tnd of India had been 
&rbitrarily ra'Fing the prices of var-
ious typewriters manufactured 1>'1 
them; 

(b) if so, the increase in prices of 
the typewriters year to year for the 
last 10 yeaL'S; 

(c) whether Government propose 
to review the present price structure 
of the· Remington Rand of India gO 
as to bring it to a reasonable level; 
and 

(d) if no!,. rea~O:1s therefor? 

THE MINISTER OF 
THE MINISTRY OF 
(SHRI CHARANJIT 

STATE el 
INDUSTRY 

CHANANA\: 
(a) Mess!'s Rt'ming~or Rand of I!1dia 
have reported that they' have been 
raising the price of typewriter mainly 
On account of increase in cost of raw-
:rraterials, labour costs and repai'r and 
maintenance costs. 

(b) The r:rke of typewriteT3 for 
sale to the public during the past 10 
years as reported by Remington Rand 
are given be]ow:-
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(e) and (d) There is no statutorY 
control on the price of typewriters. 
There is no proposal under considerJ.-
tion for revi~g the present pric~ 
structure of typewriters. 
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Appointment of Central VlcUance 
Commlsslonetr 

2384. SHRI R. K. MAHALGI: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that the 
post of Central Vigilance Commis-
sioner is vacant since May 1, 1980; 

(b) if so, the reasons thereof; 
(c) how many complaints are pend-

ing in the office of the Central Vigi-
lance Commissioner during the last 
six months; and 

(d) the reason for the delay in 
making this appointment and when 
the new Central Vigilance Commis-
sioner would be appointed? 

THE MINISTER OF STATE IN 
THE MINISTRY OF MOME AF-
FAIRS (SHRI P. VENKATASUB-
BAIAH»: (a) to (d) Shri M. G. 
Pimputkar the then Central Vigilance 
Commissioner, relinquished charge 
of his post on June 9, 1980. The pro-
cess of selecting his successor was 
initiated immediately thereafter. 
However, having regard to the im-
portance of the post and the sensitive 
nature of duties attached thereto. the 
process of selecting a new Central 
Vigilance Commissioner, inevitably 
took some time. The new Central 
Vigilance Commissioner, namely Shri 
R. K. Trivedi, has since taken over 
charge of the post with effect from 
~10-1980 (~). 

The CommUSioners for Department-
al Enquiries attached to the Commis-
sion contbtued to subtnit their re-
pOrts during the abSelYee of the Cen-
tral Viiilanee CotiuniBIioner. like-
\rise, the ClUl CHief Vigilance Ofticen 
of \fArfous n;panmmds e6ntiJlued to 
~rty out· their blvettlratnms dtarlaC 
th~ . ~ . period. However, 261 com-
_aiots ~d 5&2 Investigation eues 




